ESTIMATES COMMITTEE
(1963-64)

FORTY-SECOND REPORT

(THIRD LOK SABHA)

MINISTRY OF FINANCE
(Department of Economic Affairs)

Revision of the Form and Contents of the Demands
for Grants

(Exclusion of Profit & Loss Accounts and Balance Sheets
of Public Undertakings from the Demands for Grants)

LOK SABHA SECRETARIAT
NEW DELHI

January 1964/Magha 1885 (Saka)
Price :Re. 0. 35 nP.



LIST OF AUTHORISED AGENTS OF LOK SABHA SECRETARIAT

o

o

ANDHRA PRADESH

. G. R.

& Sons,

nts & News Agents,
Chand

Newpet ragiri,
cninoor District (Andhra
Pradesh).

BIHAR

. ‘Jagriti’, Bhagalpur-2.

GUJARAT

. Lok Milap, District Cour!
Road, Bhavnagar.

. The New Order Book

Com| Ellis  Bridge,
Ahmpe;: ad-6.

MADHYA PRADESH

s. The National Law House,

Near Indore Library,
Oppositc Old High Court
Building, Indore.

. Modern Book House, 286,
Jawahar Genj, Jabalpur-1.

MADRAS

. The Kalpana Publishers,

Booksellers, Trichinopoly-3.

MAHARASHTRA
. The Imperial Book Depot.
266, anhatm

. The Popular Book Depot
(Registered), Lamington
Ro.d; BomblY"]-

. M/s. Sundetdas Gianchand

“"m Phncs  Srest,

Lakshmipathy
General

22. Ekamra
Eastern T

11. The International Book
M: Pl’im le-, 9,
Ash Lane, Mahatma

Gandhi Road, Bombay-1.

12. The Intemnational  Book

Service, Deccan Gymkhana,

Poona-4.

13. Charles Lambert and
Company, 101, Mahatma
Gandhi Road, Opposite
Clock Towcr, Fort,
Bombay.

14. The Good Companions,
Raspura, Baroda. -

‘The Current Book Housc,
Maruti Lane, Raghunath
Dadaji Street, Bombay-1.

16. Deccan Book Stall, Fer-
gusson College Road.
Poona-4.

17. The New Book Company
(P) Limited, Kitab Mahal.
188-90, Dr. Dadabhai
Naoroji Road, Bombay.

18,

MYSORE

18. Makkalapustaka Press.
Balamandira, Gandhi
Nagar, Bangalore-9.

19. People’s Book House, Opp.
Jaganmohan Palace,
Mysore-I.

20. Pervaje’s Book House,
Koppikar Road, Hubli.

ORISSA

21. The Cuttack Law Times

Office, Cuttack-2.

Vidyabhaban,
ower  Room
No. 3, Bhlwmbwar-x.

PUNJAB

The English Book Depot,
78, Jhoke Road, Feroze-
pore Cantt,

23.

RAJASTHAN

Information Centre, Govt.
of Rajasthan, Tripolia,
Jaipur City, Rajasthan.

24.

UTTAR PRADESH

Swastik Industrial Works.
59, Holi Strect, Meerut
City (U.P.).

. All. Wheeler & Com-
p: (Private) Limited,
15, Elgin Road, Allahabaa.

Law Book Company,
Sardar Patel Marg,
Allahabad.

Goel  Traders, 100-C,
New Mandi,Muzaffagnagar.

B.S. Jain & Company,
71, Abupura, Muzaffar-
nagar.

25.

27.

28.

29.

WEST BENGAL

M.C. Sarkar & Sons
(Private) Limited, 14,
Bankim Chatterjee Street,
Calcutta-12.

W. Newman & Com
Limited, 3, Old
House Street, Calcutta.

32. Thacker Spink & Company

(1933) (Private) Ltd
Esplanade East, Cllcutta-:

33. ‘Zfﬁ“‘ Kmu Mukhopa-
Aggme’mmm-x

30.

31



CONTENTS

CoMPOITION oF COMMITTEE . .
INTRODUCTION . . .
Report

APPENDICES

I. Ministry of Finance Note Nc. F. 3 (106) B/63. dated 18th
December, 1963 . . . .

II. Extracts from Scventh Report of the Public Accounts
Committee (1952-53) . . . .

ITII. Extracts frcm Twentieth Repor: of the Estimates Com-
miﬂtc (1957'58) . L] [ ] [ ]

IV, Fxtracts frem Seventy-third Rerort of the Estimates
Ccmmittec (1959-60)

V. Extrects trem Ninth Repor of the Estima es Committee

(1962-63) . .
V1. Summary of Conclusion/recommendation . .



ESTIMATES COMMITTEE
(1963-64)
CHAIRMAN
1. Shri Arun Chandra Guha
MEMBERS

2. Shri Joachim Alva

3. Shri D. Basumatari

4. Shri Brij Raj Singh

5. Shri Shree Narayan Das

6. H.H. Maharaja Pratap Keshari Deo
7. Shrimati Ganga Devi

8. Shri A. K. Gopalan

9. Shri S. Hansda

10. Shri Kanhu Charan Jena

11. Shri Yogendra Jha

12. Shri Anand Chandra Joshi

13. Shri M. Malaichami

14. Lt. Col. HH. Maharaja Manabendra Shah of Tehri-Garhwal
15. Shri Bakar Ali Mirza

16. Shri K. L. More

17. Shri Shankarrao Shantaram More
18. Shri M. S. Murti

19. Shri D. J. Naik

20. Shri N. Sreekantan Nair

21. Shri P. K. Vasudevan Nalir

22. Shri Tika Ram Paliwal

23. Shri Naval Prabhakar

24. Shri K. Rajaram
25. Shri Bishwanath Roy

26. Shri Rameshwar Sahu

27. Shri Diwan Chand Sharma

28. Shri Hari Charan Soy
29. Shri Tekur Subramanyam

30. Shri N. M. Wadiwa

SECRETARIAY
Shri N. N. Mallya, Deputy Secretary.

®Elected w. e. f. 16th Augst, 1963 vics Dr. K. L. Reo ceassi *n !.v; (] menb;c—:t
the Committee on his appointment as a8 Minister.

(iii)



INTRODUCTION

I, the Chairman, Estimates Committee having been authorised by
the Committee to submit the following report on their behalf, pre-
sent this Forty-second Report on the Revision of the Form and
Contents of the Demands for Grants (Exclusion of Profit and Loss
Accounts and Balance Sheets of Public Undertakings from the
Demands for Grants).

2. The Report was considered and adopted by the Committee on
the 29th January, 1964.

New DELHI; A. C. GUHA,
29th January, 1964. Chairman,
9th Magha, 1885 (Saka). Estimates Committee

(v)



REPORT

The Ministry of Finance vide their Note to the Estimates Com-
mittee dated the 18th December, 1963 (Appendix I) have proposed
that the Profit and Loss Accounts and Balance Sheets of the various
public undertakings may in future be excluded from the volumes
of the Demands for Grants— (a) for reasons of economy and
(b) because a consolidated annual report on the working of the
Industrial and Commercial undertakings of the Central Govern-
ment is being presented to Parliament with effect from the year
1962-63. The Ministry of Finance have stated that the exclusion of
these accounts would result in reduction of over 650 pages from out
of the total 2200 pages of the Demands for Grants, without taking
away any part of the important information given therein, which
may be of interest to Parliament.

2. The Profit and Loss Accounts and the Balance Sheets of the
various public undertakings have hitherto been included in the
volumes of the Demands for Grants which are presented to Parlia-
ment in pursuance of the recommendations made by the Public
Accounts Committee in para 81 of their Seventh Report (1952-53)
(Appendix II) and by the Estimates Committee in para 25 of their
Twentieth Report (Second Lok Sabha) (Appendix III).

3. The Estimates Committee had in their 73rd Report (Second
Lok Sabha) (Appendixr IV) also recommended that in addition to
the annual reports of the Public Undertakings which are laid before
Parliament individually, a separate comprehcnsive report should be
presented to Parliament indicating the Government’s appraisal of
their working. This recommendation was also reiterated in their
Ninth Report (Third Lok Sabha) (Appendix V).

4. The Committee have considered the proposal in para 1 above.
They note that the Annual Reports on the working of Industrial and
Commercial Undertakings of Central Government for the years
1960-61 and 1961-62, contain an analysis of the Profit and Loss
Accounts and the Balance Sheets and a brief review of the working
and activities of the industrial and commercial undertakings of the
Central Government other than those run departmentally like
Chittaranjan Locomotive Works, Perambur Integral Coach Factory,
Ordnance Factories, Posts and Telegraphs Workshops, etc. These
reports, however, do not cover research, financial and banking insti-
tutions such as, National Research Development Corporation, Indus-
trial Finance Corporation, of India, Life Insurance Corporation of
India, ete.
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5. The Committee feel that for a proper appraisal of the perform-
ance of the public undertakings under the Central Government, it ic
important that Parliament should be kept informed of the results
of the working of all the undertakings. Considering the vital need
for effecting economy in expenditure and simplifying papers pertain-
ing to financial and accounts matters, as well as for concise presen-
tation of the Demands for Grants, the Committee agree to the pro-
posal of the Ministry of Finance to exclude the Profit and Loss
Accounts and the Balance Sheets of the public undertakings from
the volumes containing the Demands for Grants, subject to the
following conditions : —

(a) the Consolidated Annual Report on industrial and com-
mercial undertakings should hereafter cover all the pub-
lic undertakings and should be made more comprehen-
sive; (The results of working of certain undertakings, as
for example, those which do not earn profits or financial
institutions may be included in a separate chapter in the
consolidated report.)

(b) a contents page and index may be added to the
consolidated report;

(c) the consolidated report should be presented to Parlia-
ment along with the Budget papers; (During the current
year, however, it might be presented before the
Demands for Grants are taken up for consideration.)

(d) the notes on important schemes which gave a brief
account of the working of the individual undertakings
should continue to be given in the volumes of the
Demands for Grants pertaining to the respective Minis-

tries.
NEw DELHI; A. C. GUHA,
29th January, 1964. Chairman,

9th Magha, 1885 (Saka). Estimates Committee.



APPENDIX 1
No. F. 3(106)-B/63
GOVERNMENT OF INDIA

MINISTRY OF FINANCE (EAD)

Dated 18th December, 1963.

NOTES FOR ESTIMATES COMMITTEE/PUBLIC ACCOUNTS
COMMITTEE

SuBJECT: —Reduction in the size of Budget documents presented to
Parliament.

The volumes of Demands for Grants presented to Parliament
along with the other Budget documents include, besides the estimates,
brief explanations of the variations in the provision, details of
important items of new expenditure and notes on important schemes
supported by the latest available Profit and Loss Accounts and
Balance Sheets of the commercia] bodies, under the Administrative
control of each Ministry. Following the recommendations made by
the Estimates Committee in para 32 of its 55th Report the Demands
are compiled Ministry-wise in separate self-contained volumes to
facilitate their discussion in Parliament. The inclusion of the Profit
and Loss Accounts and Balance Sheets of commercial undertakings
in these documents follows the recommendation of the Public
Accounts Committee in paragraph 81 of their Seventh Report, 1952-53,
that a Statement of the financial results of the working of the State
enterprises should be included in the Explanatory Memorandum on
the Budget. A similar recommendation was made by the Estimates
Committee in para 25 of their Twentieth Report, 1957-58. These re-
commendations were accepted and arrangements made for including
the latest available Profit and Loss Accounts and Balance Sheets,
first as appendix to section III of the Explanatory Memorandum on

the Budget and subsequently in the volumes of Demands relating to
each Ministry.

2. With effect from 1962-63, it has been decided to present to
Parliament, a consolidated annual repert on the working of the
industrial and commercial undertakings of the Central Government.
The first such annual report for the year 1960-61 was presented in
September, 1962 and the second report for the year 1861-62 was
presented to Parliament in the last Budget Session of Parliament.

3
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This Report aims at presenting an overall assessment of the perfor-
mance and the combined working results of the industrial and
commercial undertakings of the Central Government, indicating inter
alia the investments involved and the returns earned on them.
Thus, the main features of the annual accounts of the undertakings
in question are available in this consolidated annual report on
Government undertakings. Every effort will be made in future to
present the Annual Report on the working of the industrial enter-
prises as soon as possible after the presentation of the annual budget.
In addition, the Ministries concerned also present to Parliament, the
accounts of their undertakings as required under the respective
charters or the Indian Companies Act, as the case may be.

3. As a result of the decision to present a consolidated annual
report on the working of the industrial and commercial undertak-
ings of the Government and also for the sake of economy as well as
for better presentation of the Demands for Grants, it no longer
seems necessary to reproduce the Balance Sheets in the Budget
documents. The Comptroller and Auditor General of India has also
been advocating the elimination of these accounts from the Demands
for Grants. It is accordingly proposed that the Profit and Loss
Accounts and Balance Sheets may be excluded from the Demands
for Grants in future. This would result in a reduction of over 650
pages from out of the total 2,200 pages of the Demands for Grants,
without taking away any part of the important information given
therein, which may be of interest to Parliament.

4. The proposal contained in the preceding para is for the approval
of the Estimates Committee/Public Accounts Committee. An imme-
diate decision is requested so thst necessary action may be taken to
eliminate these accounts from the Demands for Grants for the year
1964-65 to be presented to the Parliament on 29th February, 1964

Sd/- SHIV NAUBH SINGH,
Joint Secretary to the Govt. of India.

0‘01

1. The Chairman and Members of the Estimates Committee.

2. The Chairman and Members of the Public Accounts:
Committee,



APPENDIX 1I
PUBLIC ACCOUNTS COMMITTEE

(1952-53)
SEVENTH REPORT

Appropriation Accounts (Civil), 1949-50 and Unfinished Accounts
(Civil), 1948-49

Vol. I—Report
Para 81

Another point to which the Committee would like to draw the
attention of the Ministry of Finance in this connection is that the
Notes on ‘Important Schemes’ financed by Government and in
respect of which expenditure has been provided for during the year
1953-54, as set forth in Section IIT of the Explanatory Memorandum
on the Budget for that vear, do not indicate the return yielded or
expected to yield in the course of time from the investment made
by Government in respect of a particular scheme. To enable the
Members of Parliament to properly appraise the financial working
of any State enterprise and to judge the productivity of expenditure
involved in it, the Committee suggest that the details of the provi-
sion of funds made in the Budget in this respect should invariably
be accompanied by a statement of the financial results of the work-
ing of that enterprise for the previous yvear.



APPENDIX I

ESTIMATES COMMITTEE
(1957-58)

TWENTIETH REPORT (SECOND LOK SABHA)
Budgetary Reform

25. The Union Government would be spending over Rs. 500 crores
during the Second Plan Period on industrial enterprises in the
public sector and the future investment in such enterprises is expect-
ed to be quite heavy. The impact of these enterprises on the national
economy would be significant. It would, therefore, be necessary
for Parliament to take into account the activities of all the State
enterprises while approving the budget. For this purpose, the un-
dertakings should prepare a performance and programme
statement for the budget year together with the previous year’s
statement and it should be made available to the Parliament at the
time of the annual budget. Further, these bodies might also be
encouraged to prepare business-type budgets which would be of
use to Parliament at the time of the budget discussion. In addition,
the latest accounts and balance sheets as well as the annual reports
should also be made available to Parliament at the same time.

26. It has been suggested earlier that along with the annual
budget a separate volume for each Ministry and Department should
be brought out incorporating the budget and portions from Expla-
natory Memoranda and Annual Reports, as further improved.
This volume should include a separate chapter containing informa-
tion and documents as mentioned in para 25 in respect of all under-
takings which are related to the Ministry concerned. In addition,
it would be desirable to bring out a consolidated volume containing
the documents mentioned earlier for all the statutory bodies and
private limited companies of Governmeiit containing an apprecia-
tion of their working and their net result on the budget, so that
their impact on the national economy could be appreciated.



APPENDIX IV

ESTIMATES COMMITTEE
(1959-60)
73rD REPORT (SECOND LoOK SABHA)

Preparation of Budget Estimates of Public Undertakings and Pre-
sentation of their Annual Reports and Accounts to Parliament

2. Considering the huge investment of public funds in the Public
Undertakings, the existing methods available to Parliament of keep-
ing itself fully informed about these undertakings are neither
adequate nor satisfactory. Under the existing arrangement Parlia-
ment does not get a comprchensive picture of the undertakings.
Firstly, as pointed out above there is no consolidated information
available with regard to the total investment made by Govern-
ment in the Public Undertakings and the subsequent changes made
therein by way of addition or withdrawal. Secondly, no consoli-
dated information is available with regard to the working of the
undertakings and the net effect thereof on the national economy of
the country. Thirdly, even with regard to individual undertakings
Parliament does not get information in time with regard to their
working and the state of their present condition and even when the
information is made available it is found to be very often inade-
quate. There is, therefore, a real need for improving the methods of
furnishing information to Parliament about the Public Undertakings.

3. There is at present no legal obligation on the part of the
Public Undertakings to present their budget estimates to Parliament
except in the case of Air India International, Indian Airlines Corpo-
ration, Damodar Valley Corporation and Employees’ State Insurance
Corporation. The Estimates Committee in their 20th Report (Second
Lok Sabha) on Budgetary Reforms, recommended that the industrial
undertakings should prepare a performance and programme state-
ment for the budget year together with the previous year’s state-
ment and that it should be made available to Parliament at the time
of the annual budget. They further recommended that these bodies
might also be encouraged to prepare business-type budgets which
could be of use to Parliament at the time of the budget discussion.
The Government replied that the recommendations were under
examination, whereupon the Committee, in their 60th Report, sug-
gested that the examination of the recommendations should be com-

7
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pleted soon and they be implemented early. The Committee
reiterate their earlier recommendation in thic - nre.

25. The Committee recommended in their 20th Report (Second
Lok Sabha) on Budgetary Reforms that it would be desirable to
bring out a consolidated volume containing the performance and
programme statements, business-type budgets and the annua] reports
of the Public Undertakings with an appreciation of their working
and their net result on the budget so that their impact on the
national economy could be appreciated. The Government replied
that it would not be possible to bring out in a separate volume the
balance sheets etc. for all the statutory units and limited compa-
nies but assured that every effort would, however, be made to give
as much information as possib’e on individual undertakings, schemes,
etc. in the Explanatory Memorandum so that a full picture was
available of the financial results and prospects of these undertakings.
No reply, however, was given to the suggestion that an apprec‘ation
of their working and their net result on the budget might also be
given. In their 60th Report the Committee reiterated their recom-
mendation with regard to the desirabili‘y of brining out a consoli-
-dated volume containing the budget, performance and programme
statements etc. for use of Parliament at the time of budget discus-
sion. The Committee again reiterate that recommendation. They
also feel that to get a full picture of the role played by the public
undertakings in the development of the country’s economy and
resources, it would be essential that in addition to the annual reports
of the Public Undertakings which are laid before Parliament indivi-
dually, a separate comprehensive report ~'-'* ho  nresented to
Parliament indicating the Government’s appraisal of their working.



APPENDIX V

ESTIMATES COMMITTEE
(1962-63)
NinTH REPORT (THIRD LOK SABHA)
Ministry of Finance
(Department of Expenditure)

Action taken by Government on the recommendations contained in
the 73rd Report of the Estimates Committee (Second Lok Sabha)

In paras 1 and 2 of their 73rd Report (Second Lok Sabha) on the
‘Preparation of Budget Estimates of Public Undertakings and Pre-
sentation of their Annual Reports and Accounts to Parliamen!’, the
Committee observed that no consolidated information was available
with regard to the investment made by Government in the Public
Undertakings, their working and the net effect thereof on the
national economy, etc. and stressed the neced for improving the
methods of furnishing information to Parliament about Publie
Undertakings. In reply, Government have stated that the informa-
tion was available in Annexure XIV (now Annexure XVII) of the
Explanatory Memorandum on the General Budget and the brochure
entitled ‘Principal Public Sector Undertakings in India’, published
by the Central Statistical Organisation. The Committee had already
pointed out in their 73rd Report, that the information contained in
the Explanatory Memorandum was not comprehensive and did not
include loans given to the various Undertakings. Similarly, the
brochure ‘Principal Public Sector Undertakings in India’, as its name
indicates does not contain information about all the Public Under-
takings. It is thus evident that the information contained in these
publications is not adequate and does not fulfil the purpose envisag-
ed by the Committee.

2. The Committee, however, note that in reply to the recommen-
dations made in para 25 of their 73rd Report, Government have stated
that there is a proposal to bring out a consolidated financial and
economic review of industrial undertakings of Govern-
ment. They feel that the need for furnishing consolidated informa-
tion to Parliament would be met if the scope of the proposed publi-
cation is enlarged to include all Public Undertakings properly
classified. They hope that this will be done and the publication
brought out as early as possible.



APPENDIX VI

Statement showing the summary of conclusion'vecommendation
of the Estimates Committee contained in the Report

Rcf, to para

No. in the Conclusion/Recommendation
Report

4 The Committec agree to the propo-al of the
Mini-try of Finance to cxclude the Profit and
Lo Account. and the Balance Shects of the
Public Undemakings from the volumes con-
t'ining the Demunds for Grants, tubject to the
following conditions :—

(a) the Con olid.tcd Annual Report on indus-
trial und commercinl undertakings should
Lercafter cover all the public undertakings
and slould be male more comprehen-ive ;
(The rerult. of working of certiin under-
taking, as for cxample, those which do not
earn profits or financial in: titutions may be
included in a scparatc chapter in the
con: oli.lated report.).

(b) a contents page and index may be added
to the consolidated report ;

(c) the consolidated report should be presented
to Parliament along with the Budget papers;
(During the current year, however, it
might bc presented before the Demands
for Grants are taken up for consideration.).

(d) the notes on  important schemes  which
gave a bricf account of the working of the
individual undertakings should continue to
be given in the volumes of the Demands
for Grants pcrtaining to the respective
Ministries.

10
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